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ih- cLls 15th day of July,1992Dated New Delhi, this

..,E SHRX K- MUTHUKUMAR.MEMBERU)HON'BLE SHKJ.

p3t"i. R3'''

Sldefpit«rnr«ay Inspector
Northern Railway
By Advocate; Shri B. S. Mainee

versus

r-,f India s tbrougi*Union or inaj-ti}

...

1.
The General Manager
Northern Railway
Baroda House
new DELHI.

3.

oi Pailway Manager
o  The Divisional Railway

Northern Railway
Allahabad

The permanent Way Inspector
Northern Railway
Phaphund lU.f.'

4  Permanent Way Inspector
Northern Rall^sy
Shikobabad (U.P.^

♦- . qhri R- b. DhawanBy Advocate. Shr
order (OtaU

Shri K. Muthukumar,M(A)
1  for the applicant praysThe learned counsel for the

nn ^ to withdraw thisbe allowed tothat he may b

Respondents

application.

This application is dismissed as withdrawn.

(K. Muthukum a r)Member(A)
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